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MOTIONS RE

1. THE REPORT OF THE EDUCA-
TION COMMISSION (1964—66)

II. THE REPORT (1967) OF COM-
"MITTEE OF MEMBERS OF PAR-
LIAMENT ON EDUCATION—
contd.

THE DEPUTY CHAIRMAN: May I
request that al] Members will keep
themselves within the time limit of ten
minutes so that the Minister can reply
at 2.30? There is no lunch hour today.
Prof. Siddhantalankar,
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To FEM | AT FW fF ¥ war
fF agad@r a o S E AfeA
F ag o g ) WA T At
® FW Al ¥ W Ay fgRrErr
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TR A AR NI AT aE T 9w
ar fs 2famw T =g &

“The ol order changeth yielding
place to new,

And God fulfils Himself in many
ways,

Lest one good custom should cor-
rupt the world.”

qfaeds T A §4W

T oaft 9 FafreEEd
. SO e,
7w 9 ¥ A gg on

S qIEr A € fad S A
Cq faus ded f& AU &Y, el ),
AN F T g SN A THA | A
QAT T E TS Z 1 AT AT A
FE T ATE AT | T AT A
WIGT qET 98 7 WIS H1 JEfA
TR AT §H TFA FAS H g7 FT
TEF qAT ATg Al SAFI  FATRH
afer o afed ok It AT
g S faud W wEr Geela
S L £ S

SHR1I GHULAM NABI UNTOO
(Jammu and Kashmir): Madam Deputy
LChairman, much has been said in this
Houge about one aspect of the edu-
cation, that is, the language. Proper
it would have been that Members
would have expressed these views
when the Bill for langrage would
have been presented. May I submit,
Madam, that the nucleus of education
in every country depends upon four
pillars—teachers, taught, medium of
instruction and the place of instrue-
tion. I would humbly submit about
the plight of these four pillars in our
country at present.

Madam, ours is a couniry where
500 million people live and it ig a
matter of surprise that 50 per cent.
of them are below 18 years of age.

!
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It has been rightly said that it is a
land of youth. It is a land where the
fate of the country will be shaped in
her class-rooms. Madam, the number
of teachers in our country is 2 millions,
Angd what js the fate of these teachers?
Prof. Humayun Kabir has rightly said

223

of such 3 teacher. I quote:—
“It is this rejected, the misfit
ang the ‘disappointed who often

crowd this profession and stay there
against their will because they have
nowhere else to go”.

He is an object of disregard in the
society. The same Professor says:—

“Teacher—is the symptom of dis-
regard because our society tends to
measure everything in material
terms.”

Now, the second pillar of education
is the student. Madam, the number of
students in our country at prerent is
70 millions and within a twenty-year
time it will rise to 170 millions which
is the population of Europe at present.
Madam, the position of students in our
country is that of indiscipline, frus-
tration, lack of amenities. We have
to shape our education policy keeping
in view all these factors,

Madam, owr third pillar ig the
school. We have 50,000 institutions 1n
our country and everybody knows
that every school of ours, particularly
with primary classes, is ill-fed, ill-
equipped, with no playground and no
accommodation. Generally we have
only one teacher to teach the whole
class during the day.

The fourth pillar, Madam, is the
medium of instruction the language.
If there is gny controversy at present
in our country, it is over the medium
of instruction. In this context we
have to see the policy that we are
going to frame sg that we can base
our education on that. That is, the
policy, that we are going to frame for
our education should be in accordance
with our life with our peeds «nd
with the gspirations of the people. And
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the goals we have to achieve through

this education is production, scocial
and economic development and thirdly
building up the character of the coun-
try through education. Therefore,
Madamy, we have to see how we can
achieve these goals. The first gng the
fundamental thing that we must have
in the country to achieve every goal,
and particularly that of education, is
that we must have very competent,
very capable, austere and dedicated
leadership. Madam, the present gffua-
tina in our country is that more than
70 per cent of the population is below
35 years of age. Therefore, we have
to see that such leadership develops
in the country which will truly inspire
those younger people. We have to
frame such a policy that in the Educa-
tion Department, in the country, in
the Government and in the public ins-
titutions like the legislature and the
Parliament, will give such an inspira-
tion to the people and people repre-
senting them should be able to express
those aspirations of the people. It
will be difficult to implement al} the
recommendations that the Education
Commission has given us in its very
valuable and illuminating report. For
that what we require is money. And
that money cannot come unless we
steer our education policy to the first
thing, namely, production., Madam, our
country being an ggricultural country,
we have {g consider as to how we can
improve our agriculture and how we
can utilise our education for better
and more. production. Madam, for
tha{, we have to lay every emphasis
or even the sole emphasis on such
colleges and such research that have
a bearing on agriculture. That is the
only way by which we can implement
the true sgpirit of this education policy
and we can have more money so that
the other aspects of the policy can also
be truly implemented. Madam, we
have to build up the most important
pillar for implementing the education
policy, that is, the teacher. I have
just now spoken about the fate of the
teacher at present. Therefore, while
implementing the education policy, we
should be conscious of the fact that

Committee of M.Ps.
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‘we cannot achieve the results envisaged
by the Education Commission unless
we create an atmospheré for our tea-
cher in which bis status in the soicety
is such as it was 50 years ago, when
the teacher was respected as a guru.
This cannot be done unless we pro-
vide him all material facilities *and
make him 3 privileged class of the-
socity so that the talent of the coun-
try is ‘attached to this profession. * if
we do not provide adequate facilities
to the teachers—and this to my mind
appears to be the most frustrating ele-
ment of oqur society—we will not be
able to achive better results by .imple—
menting the education policy.

The third important aspect of this
education policy is language. As far
as language is concerned, we should
not take up an attitude of imposition,
because ours is a country where
various languages are being spoken.
We should allow every language of
every region to develop and stand on
its own legs. We should protect and
encourage every language in our coun-
try so that a time will come when all
the languages will co-exist and a
better and superior language will
come out which can claim to dominate
the entire national scene. We should.
not impose any restriction of time: It
is not by shifting from one language
{o another that we can achieve better
results, As far as the present situa-
tion is concerhed, Madam, in Northern
India Hindi is being spoken every-
where and next comes Urdu. So-
Government should see that Urdy gets
its proper status in Northern India
next to Hindi. Ag far as the educa-
tiona] institutions, particularly the
universities, are concerned, I would
humbly submit to the Education
Minister that a policy of granting auto-
nomy to these institutions should be:
followed and the executive should
have ng hand in them.

Then as far as the neighbourhood
schools are concerned, I woulg sub-
mit that it is not out of some privilege
that our public schools are existing..
Our Government schools are so ill-
equippegj and so ill-staffed that pconle-
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aye forced to create such schools
where better education can be given
to the students. TUnless we develop
all euy Government schools to a level
where better education canbe given,
there should be no obligation on the
citizens of the country that they
should send their boys to the neigh-
bourhoed schools. Thanks you.

SHRI pP. ¢. MITRA (Bihar): Madam
Deputy Chairman, we are experiment-
ing with education for several years.
This is another report that has come
.and we are going to try tg make ano-
ther experiment. Actually I feel that
we are having more or less an acade-
anic discussion pecause the Union Gov-
crnment has very little power over
the States to enforce their own systent,
Now also, I know that there is no uni-
form standard or curriculum of edu-
cation, In certain States English has
become optional. In certain States,
students who have failed in English
are being preagoted. Thus, thre is no
uniform system ot education all over
the country. I find that this report
of the Committee has tried to give
their own recommendations after
gaing through the Education Come-
mission Report. In this report, they
have said that they could not accept
only three major recommendations of
the Educalion Commission. But I find
thut there is a very important omis-

sicn here. On page 198 of the Educa-
tion Commission Report, there is a
eclear and emphatic assertion that

Hindi shall be the link language of
India and so every student must have
a2 working knowledge of Hindi. But
in the whole report of this Committee,
there is nothing mentioned about
that, Practically we =are only Ifor
compromise and to somehow pull on
without any foresight about the future.
I am not & protagonist of English
but you must have a link
language that people of one
State can have some means of
communication with others. Now
practically you are downgrading Eng-
lish but you gre not replacing it with
anything, You may say that when

S0
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you want to build a house in place
of an old tottering house, you
have to demolish the oid house
but everywhere that theory should
not be practised. 1 think the
Members of this Committee have
tried to come to an understanding
among themselves anv how. That
is called escapism. They want to
escape the real problem. The real
problem is the link language. If you
are doing away with English, all
right, but put something instead: but
you have not the courage to say that
every student must have at least a
working knowledge of Hindi and
that must be enforced. I think the
three-larrguage formula was a far
better formula than this formula of
one or two language formula. This
is the result, The other one was a
better formula and every state Gov-
ernment, somehow, hras been trying
to follow it though it is correct that
in some States. There is no compul-
sion that people should pass in that

3292

subject— it was so far correct—but
they were learning Hindi. The sub-
ject was there in the curriculum

but there if we follow the recom-
mendations of this Committee, then
there will be, in the non-Hindi-speak-
ing States, hardly any student going
to learn Hindi and the result will be
that in the non-Hindi-speaking States,
English and the regional language will
be there and in the Hindi-speaking
States only Hindi will be there,
nothing more. You say one other
language you have to learn but it
may be Sanskrit. The student will
find it easier to learn Sanskrit to
get better mrarks. To increase the
aggregate of marks they will learn
Sanskrit as upto the tenth clasg you
are enforcing practically two langu-
ages. So we are following a hesitating
policy in every matter and because
some person or some State might get
angry and so we are trying to ap-
pease by saying: ‘You learn your
mother-tongue and any other langu-
age, not necessarily Hindi’ This is
nothing but escapism and we should
not follow this procedure, In the
mnatteer of laws that we pass, we do
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not always pass the laws by con-
sensus. There are many people who
oppose a particular measure but
democracy meang rule of the majority
and we adopt those measures. There-
fore the rule of the majority must pre-
vail in education also but at the same
time we must be reasonable.

There is some grumbling in some
States, particularly among minorities
in each State that they are to learn
four languages. What is the harm if
people learn more languages? Sup-
pPose @ minority in Bihar has .to learn
Bengali, Hindi and English and
Sanskrit also—and many learn Sans-
krit—where is the harm? 1 do not
think any knowledge that a commu-
nity may have to acquire is a thing
to be grumbled at. The South people
object to Hindi by saying ‘We are
forced to learn Hindi whereas people
of the North are not forced to learn
any South Indian language’ but where
is the harm? Are the South people
behind the people of the North? In
every competition the South people
are coming out in more numbers. As
they are learning Hindi they have
to learn more languages but they are
not behind in the services, Every-
thing is for the 5 per cent of the
people 1n the services, The masses
of people do not grudge learning
Hindi and they have no affection
for English but it is only for a quota
in the Central Services that all this
trouble has arisen,

The Education Commission Report 1s
better. They say that everybody
learn Hindi and they should also have
some knowledge of English and only
if they want Central Services, then
only more knowledge of Hindi or some
special knowledge of English is
necessary. In substance they want
working knowledge of English and
Hindi 2 student must have, For any
higher studies or services, a student
may have gpecial knowledge of Hindi
or English but here we are going far
behind and actually we are not going
to serve the society or posterity by

———— g
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following thig procedure of mother-
tongue and any other language <for--
mula. The first objective mentioned
in the report is:
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“make the rising generation con-
scious of the fundamental unity of
the country in the midst of her rich
diversity, proud of Ther cultural
heritage and confident of her great
future.”

How is it possible when there cannot
be any media of communscation bet-
ween the different States? How .can
there be this unity in diversity, I fail
to understand. Language is the main
criterion and it is the basic thing that
is necessary for unity. Though we
may condemn English but English
actually has unified India, We were
made first to learn English and some
persons, some percentage of people
may be 2 or 3 per cent, were forced to
learn it angd so the basic united ap-
proach was there. Now we are
actual'y going in the reverse direc-
tion. The result will be suicidal for
the country and there will be com-
plete disintegration out of it.

1 p.M.

off 5Py IR STAATH (ST H_W )
FAART ITATIIT HEIEAT, AT FA
¥ Ag O F qgAr A qF |
w1 HyEr frem 2, gafed & oo
Hae AT § | SHATATE & T
¥ Fge oF I & I A AR W
faemar S ) TEE A AR 6T
F 2 owE W I W
fmme TEE FO ¥ agw § s &
gay # Aoy feafa e w3 A
§ | ga) W R OE A W A
frad & o AT E | BER T ¥
feer & erEI® & gOw ST AT FK
dio oY AT 1 WO AW AT qU AT
weil ¥ & 9w s@r g av s
# famer amgar § AR S AR S
g =% w W AEw ? fF g omw
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R ¢ AfeTow Fag wwr g fF
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Wt #gar § Fdwam & faeg g
fF feelt Y R ) v W F
frnfaat &Y agafa & famr 7y =
AEN & wEw G o | G o
WIET H GO WIGT-HIET §RW 9%
wey & 7 favg § | 99 § ag ww §
q IaF " ag W T § o o7 R
ag TG AEar R AuET S 9X Ay
WA, 3T SR 9T WA AEH H:
@t § et § ) Rt sifafasw
qu @ afew s Wil o
gt fa dfeaw seiifwfass s=er @
fedr dafefesn aT &
T & fF uis Sefefasw

gmE  wmT & 9" ¥ G 79
TUY gH 399 A gl O AW &
aifed | Ol a9 98 fF avus W
F U ¥ ¥, SV WOT § EATO

fEd | &F9F YT & THAR 9%
oA oy s & 1 uE owEY
@y am g fF [/wH fmw

R_E §, I AA AT ST FEA
¥ v fexfafm s @ @ oS
WIST @i, 98 9¥9F ST & | 3T gAr
Ay Hag wwan § 5 N @O
AT FT FH  FT GFAT §, To4T §
sva ¥ fafafma 59 #1, ot
T JH AHT & AW qg § (6w
F Y ST WA &, 99" F0% 1 0=
FAS q oART, SART TOE H GEE
TR AT 7% Gt AT g, e
f& wwar qumay g, Sw oawr o ar

|
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AT FFHT T TF gL & wo ferary
A TFE FI FEHAT §, AT gH A q@AT
g fF SO T8 wEwEar #1 g
FLHFAT g AT AL H qFAT 2 | FEL
FfF AW g9 99 OF W
RTETIFAT F1 T QT T qFet T G
TE FLFHT | qE FHA WG FT o=aT
F AT ARG 30 AT | FET AT ST
TR WOT g1 A A gL W F

FIE WA FAT | ATIH WET &
Fr oy ag g fw oag way oA
gy =rfew,  foed s omraw
& mrar A Ux gl & faareaws
% AT =0T §T @ | 92 Ay wfzw
7 f& =t T a1 @ uw TEr wour
g S WA/ W F QT oAAT FY
qAE-Hr § WIT IGH U4 FTT &g AT
g far St fgedY TiF i & o S 2w 9T
¥ g TN T H WIHT ATH ¥ A
7 fewdY Wy T o= S XIW F W AV
gz gfic § wwogy 3@ arag
FEE g, A sl g, JIg avas
g, WRATIN7 &, FgT IR a7
IR %, wE A §  fgEr |
7w fadr aund g fre ardTo

3q gfte & famar avad Wiwr g1 AT
g oAt wif gEd M HEOE W
& g1 mdt | Fuz miAarg faow
% feedr #9€ g1 o7 d, 98 TH AN
T g0 ooy % HATIE W 9 &T &TH F7
W, SAwT QT f¥atq 9 g Ang, a9
J% TAF! TEOE WA % T A
any | afsamsat o3y, Afva wa
g5 Ad f1 gor g o gard e |

Ar #ga & Wi gz wraq F fF e
araT § #wrg a5 agl g wdr g
dTE § AT & qer wiY AgRd w

T FHT HIT YA 3F WO
g wgl AT f& 1539 ¥ ¥s< 89

fFr o s faomm g add 4 A%
Fraf F1 oArtq 2E7 | Faraar g
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IAHIAZ AT AAT Z ) RO AW
Wi A AT 910 H/I YIRIH FOX
¥ q AT A R AW AT AR
T Z7 fzeg1 w of7 T 9TG W AT
vz A 1 w75 st adr
IHE FHIET AR A QA AT M E
fx agr IT1 mzAR ¥T f@y vEAl-
wT[Er @t 7 g wm fa fglr @
fazre &v% suFr agg w0, fg
F ATIE AT FATRL ST FFAT E
A 7z wgw g 5 ogmEmAm
ftagwww AT @ Al I A
qvE7 ors g9 forsr AT ST ¥R
ag w31 7 fr gw atq &1 Wl wWw
g1 fwar o B sarer & wgrey
Iy &gy fiekr Tadr amg A%
aog gy g fv faar fedl smae &
Tageafa @ gz Tw €Y AVGE AAT
FTAF | WAy q% dy a1 Qg7 &
Hem gt AgRa T 127 9 o gw g a9
¥ fedt 7 o drawy &1 & 3%
arg faarem wrew gra fe Ry A
§osEr gt wg g, Afew o g dr
a3 f&=2r %1 farr a1 g8 Aw &
7% @ fFar, g7 17 F AaA9E fE
TEAMT & FAC & far waremr
T I WA F@ @ |
f&et &faxg v A79 § &
A %7 § f5 wgmvmd Frana g
fr raqeaar § grst wigdr AT X3
m qamr 7w gy €
¥ AIAT T ATA R WAl ATy
feedt W SIW & A A, (AT F
g, @y fagw fodr ey 93w
F A g, waraE ¥ ¥, dway e,
qar A1 qwT 5% g fg=r wm
qEW F AL A, AT F g I
§ TaATadr g T3 Al A gg Aq §
wgad ¥ & fgmr vregwar &1, avod
T W1 AR | o frare et aw
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&57 g, A3 o frr an fqTa 7w
ari gz amavg e oaw ol
x gfqm, fe=t w1 F@0 97 FIA
Fr A1 wedr ar w fxg A oA
faedy w1 famte femr, f55 A7 &0
feemr g, A7 fF W9 fax o
fag st a w7y 31, o1 [0 & wig
fat siwaar §3E3 ) A1 AR
gt § ar wfabemr swg sae
fadg g @ & 37 ¥ Wy aq@
g, T W & wIT @@ wE
¥fe  mamw wE frogmm owiw
fxqa oz wqifqz, 9& fgr & =y
Ir & fer & fatg ) wem qar
g%, INaz ¥ fedr & wg A
a, =fyfade & gaO @A g1
EAC T M R B
gesr  Agr g1 ogsar §1  gAfaw
w71 wgr ag § f& SarfE ga e
# rEg qaT §  HITHTE AT WA
at fgg fagr st 7 399 WHET
AATYT A, 34 IS gA g A wilew
arqvfa & FAT arfgr wa W
fr an af #Y wafg g, o=z 98 Fr
g, TEFaf s gw AT & AP
£ T T TFAT & ATH 9T WY qigEy
I A NI F FfT wgAwt v
e W ¥ fay, @wowmad #w
33T qFA &, TXT a¥ M1 3T qFT L,
afra =g wafy (i gramar stfer
M TTHF AT qF gewfa g fgear a0
FEQE T I AT qA1 ARy |

Ffed € wafy fafa g
Tifedr A7 9T AT qIAT AT 4
ferr &1 77a® | wqra foar st
=rfear |

gl ard, famdr T § @rowt
e71a fEarar |rzAT 7 9g ag g o
feqid #% ara g fwer s &1, 99
F 609 93X § wifqaras & wva?r &7
AU TS FAE 0 o1, yAS( o
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qar T Afa o g g
B R\ ( Time bell rings )
¥ Qs faqe Haarw FT FA 1 9
% 16195 ¥ foear gy wsdm Afq
F qRH gua fwar mrg sA
U Aifa T Il & g9y w
FRAEE qIHIC@I 3 TS § | W e
1 waad 43 g fx w39 amat
T=91E F ary maifag fwar «F
A AT A TF wILA AraiorEr
IT GEEr &

T WAl & AT § HUAT A9
ST FTAT §

st o wvo wew (fagrz)
FITAAMIT WIEAT, WF LT 20
aul ¥ I ¥ us G & frwdeu-
faqgar s=c @r @r g | ag fvadea-
fagzar fad wr & &a ¥ gr A&
3, afee gax @A AT § 1 g AT
g ! smmrwew § frwey qwR
sadg g Afed IW ¥ WE AT
quiT AT g W agi wifa 7 sRy
Frfq, T[T IR F AT E ATCIN FT
Agea 49y Wifg F owEER qui &
CAC T S-S B G- M S T
F¢0 WiEy, 98 ITF @ & fgas
93T §, TAfA $9F! T FEATES
Freafer 3w ¥ wra faads-
fauzar® | xE0 & WG A0 R TS
w3 g g | safay F wgm
qg W[ & AN F97q §, 9§ 9°F §
ae% 3@ AW 4 X B gA F AT
Fifgr |

T GATH B g9 FA FT A
qQF I g M ag aEm gz g
S qE R, S AT W OGd @,
IAFT S S wier § ST W
I 1 S (R U C o M
arfgr + wfsT wT 3w & o, u=w
AHIY 9 Us gIOF W T HT
950RS—8.
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Tifgy, fxagq a1 3W T FHAT
B! G & I aF | IA TG
FEY wmr ger =1fgy, eaw fodr
FE T AT FT T FET Y | TAFAAT
CETR O T (W 1 -
F @I FW qreAi |, fxq awi A
& ¥ yarg faar g, 9T AWt 7 4
aag &g faar ar e 73t &1 Wy
grhr,  fog wmr & O9F FRETS
T+ 9w wmwr & &ty §o gl
8T A1 Fg W fg=y 91, 33 9w
F IT AW Y T gAY w14 forar
or | zafer fedt &1 7w § O
X 97 Any fear st =ifgd we
feet & faars S 3e ad @ @
g, 3 fady ar wg arow AR g
Taqr & surg fewdn &1 arEy & fay
aFt w1 &foArd g 1 gAwr &I
gaT BT TR0 § W ag FIL qg
? fFzw w A g AW AE W
T W A AWISETS FT AT FI TEY
AN FTAT FTEA 8 | F &AM ATGF
g § W guryEe & fqQy #
T AW F JAr 2, 3T ag Aifq
t = agfas dq # F qgr arg
gy e wifgd foad o w guraar
FAT I AT | T 918 & 5 S Wy
W Y AN W GETH FIAW FL THAT
g, U AEr # A9 AE qAT
aifer | zafer w0 g E R oag
St weig aw @ g o fee grar
T, WAG( @ AT TE, 3T AEHT
ST AFHE! T FTEqlaH § | 3W
g #r werg wr waag fy faan
qw Fruwdar & fay ag IEUE 5
IqHI TF VAT gl AT Fg WNT
feedt &1 &t o=war &, fomwr o=
T 9T AT FT g IAT ATfgh |
frrr & wiemm ¥ &1 HAr foar &
gy Al fgell &1 Q] AT Arfed |
na? fgt wr et @1 Areaw aff
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qAAT A, qAT AR AAAL TG
ger f& qw @fed g s
qAT QoAq s F gy FI
g fogr geft @ U<l @Y
FTEw Sww ¥ fegwa ol | gafad
¥ faded § fo 9 @T ov ww
T AN G5 IEA g A IgH
fedt #1 T fawAr wifgy, foas
# Sfwa wwgar §

¥ HAraT Tiaaric ¥ aedii
Y M FHE FAE AL A, Tq T
#Y fde Frgny [ E | TE g
qQT dwasdg  #1 gforer & il ¥
FIAAE | ITANT ¥ IFSAT H7
St afeamar #7§, ¥ F1fa w1 ma
T AATE | IF AT WER Y
IST H T IAFH! AUGF T XA
STt =rga & 1 foie ¥ anfaw & @
a1 aratfas AR A FET AT E )
{1 AEE AR §, a8 e ariew
YT & &1 | Fafey 5T JT Fgl anar
2, ag arema # mifaw ;O FqT A
WE) HIGH A FAME, %
g & Sa A qFaTRg §
98 W F IS 19T gAE F | A
gara d@fqgm g, 9ad dw &0 UEdAr
&fay 7@ NTFHALE | 39 FaT
war g T ot 419 wwre & S § g
gaXi ¥ |y WIA T AT AR
&7 %19 fHar qrar =1fgy | @ w9 1
s & fax  wsidg ST TT
|y 4 g feewr <y sufaat &
a% gaman g | faee afeer =, grfas
| HR wfad @) g gar @ s T
gw famg @Y T @ 9 dae
#r owiforer &7 SWT Wfgd 1 T
T® § dradw T T W F Al
AT ATETK @l T AT | AR
ST AN U SERT A1gE AR
qx T@AT Rd &, F St W g aea
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T ARAE 1 TAT A & F W AR
N N IR T, wAw A
# 2, afT & g7 9@ A =T wAE
g1

fedt s & S wew HUS F,
FITY &, oY F o 9 §, I guH
X A arfgd 1 A 3k g @Y
g S Efeael W ¥ wEfha
e g, 0 f@m-Ta v § 919 &, 0F
TR AW g HF T AP F
& § fey wr § quEw #T aAw
wifed | ag Y AU gEE g e
Ft frerme dogg wedl ¥ FEA qAMT
fedr & st 2g § 1

SET % TG hAI AT AGGE
TRl F TAT &, T FAHT AT T
g fr oo 3w W oY a9-ae wfiew o
3 e AW ¥ wgd Ted
AR PaET A E m AW W
@ F3T § | & ag wear 9 §
o 5w a@ & davgs @ @reAr
AR §, I WG A QF & A AT
foer  faeelt Wl ™ &
a® & fmes S @8 =fed,
UF & A FTEE A9 g Aried
AR OF § qw@ A aEE 9AH
g wfey 1 @ A oW F @
FIATE | g7 TG o 3w § 5 ot A
e Y geard §, g9 derdl § Gy
ST & ART 9ge & &) SAH WL 99 gQ
& Fagi IR & S el ae WY 0¥
TCE | Y ae ¥ gfafwdr st
q @ gady dfequee god §, &9
HEITHAT 7 WY T T & @ AL 98 gQ
) farsror geamedt & ST Sy aifer & Sy
g, ST THINE ¥, TR §
2T frear & o 9% a1y g d@
&7 s foran Stmar & 1 faw g fereqor
el § &1 9T onfa & |l & Ay
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T TG e s, afed, fqwafaar-
qA A TEF 9T BEY Wifa F w
o & faed wift ¥ @ ued 2,
T FTE G Fgwr A qfg @
g ar S oSS A wT STHET T
€ € 39 a¥g 1 #iforw Fwar &
g ASFT AN 34 7 TF  qIfF 98
Fefifens & adr wfd & aewl ¥
A T WX T IF | gAag A
am forem & & o7 @Y & 1 & forear
HAY ST & FogeAT Fear £ S wsppe
#1 qefefaedaa g, s g5 @ &t
gqiw 1@t 9 {5 ey wfy & ae=t
F W AT WA FT A T AT A7
Fafere & srga § 50 am A g=ara
¥ faw uw afawm &, o freror s
Y TH AT FY i F2 6 qgf o Sy
frest wrfy & @g® e § a1 SIHET
g S°F A gEmA ¥ oar wgt A
awFr # fF oaw # deewd
T fFar 9w Ak q s B g
q FATAT W ) I qG g 9 A
o g g, SwEr 9O Wi
g wifgd | Tw avg w1 AT g

2

PANDIT S. S, N. TANKHA (Uttar
Pradesh Madam Deputy Chairman,
the other day when the Education
Minister introduced his motion for the
acceptance of this House, he was
pleased to observe:—

“It+ this policy on education is
approved by Parliament and by the
Government, the question of langu-
age to my mind, which is just an
instrument to implement this
national policy, will be solved very
easily”

With the greatest respect to the
learned Honourable Minister, I beg
to differ from him. I am of the view
that unless the nation decides upon
the place which it has to give to
Hindj and to English in the teaching
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in schools, this Report can never be
accepted by all the people with the
same good will and zeal as it should
otherwise have been. I entirely agree
with the proposition that English can-
not be the language of the nation for
all time to come. While I agree with
the proposition that a foreign Iangu-
age cannot take the place of the
language of one’s own country, 1 am,
at the same time, not prepared to
accept the proposition that time has
come for us to give up the study of
English in our schools. It is true that
the language of one’s own country
hag 'a much greater unifying and in-
tegrating force for its people, but in
a country like ours, which has so
many different, developed languages,
with their rich literature and heritage
and standing ang which the peoples
of those different parts of the country
rightly cherish and admire and which
they are loath to give up, it would
not be right on our part to compel
these people to give up those notjons
quickly, whether right or wrong.
Therefore, to compel the people of
any region to take to Hindi within a
period of five or ten years will be a
very wrong step on our part to take.
We should, instead, try to persuade
the people to take to a common lan-
guage which can be easily understood
and adopted with ease by the greatest
mass of people in the country and
that language, I am prepared to ac-
cept, can be no other than the Hindi
language. Therefore, our aim should
be to win over the people of the
South to accept Hindi as the common
language of the people uf this country
and it is on this basis that our Con-
stitution has accepted Hindi as the
official language of the Union. Instead
of the method of persuasion if we
force g language

3304

SHRI GANGA SHARAN SINHA
(Blhar): May I interrupt just for a
minute? I would like to correct him.
Nowhere in the Report have we sug-
gested that non-Hindi people should
be compelled to learn Hindi in five
yetars. Nowhere have we saidg it. It
was not our intention either directly
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or indirectly to put any compulsion
regarding any language. That is the
main thing and that wag the basis, It
is nowhere in the Report that non-
Hindi people will have to take to
Hindi in five years. There is no-
where any compulsion regarding
Hindi.

PANDIT 8. S. N. TANKHA: Instead
of the method of persuasion, 1if we
force a language—whatever that lan-
guage may be—on =an unwilling
people in any part of the country, we
shall be up against an opposition
which will disintegrate the unity of
the country, instead of integrating it.
It is as such very essentia]l that we
go slow in this matter, even though it
would mean a much longer time to
make Hindi the national language.
But, to my mind, the time factor is
not as important in this connection as
the unity and integrity of the country
is and, therefore Sir, no element of
compulsion should be exercised in
this matter,

What I have just said about the im-~
position of the Hindi language on an
unwilling people is equally applicable,
if not with greater force, to those who
desire the English language to conti-
nue in use as the link language for all
time, or at least til] such time as
Hindi takes its rightful place as the
link language and as the language of
the nation. We have seen the evil
effects of our attempt to do away with
English altogether not long ago and
as such it is incumbent on us to res-
pect the wishes of the people of all
parts of the country in the matter of
language if we wish to pull together
for the good of the country as a whole
and for its future benefit. 1 am defi-
nitely of the view that the assurances
given to the people of the South by
our late revered Prime Minister
Pandit Jawaharlal Nehru should be
solemnly respected and given effect
to by the inclusion of those assurances
in the Language Act. No good will
come out by our becoming diehards
in the matter and denying assur-
ances being provided in the statute.
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Madam, I do not know what was the
intention of our former rulers in im-
posing the English language on us, but
I do think that we have greatly
benefiteq by it and I would go to the
length of saying that it is through
the learning of this English
langugge that our freedom-figh-
ters imbibed the wurge for free-
dom and it is through the learning
of English language that they took up
a stand to fight the British and com-
pel them to leave, Therefore, it
would be wrong to say that the Eng-
lish language has made us slaves, I
would venture to say that its further
use in the years to come will not be
prejudicial to our interests, but it
would be in the best interests of the
country, owing to the importance of
this language in the prsent-day world,
especially so in the matter of develop-
ment of science, technology and medi-
cine,
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Once this proposition is accepted,
we have to give a proper place to the
study of the English language in our
schools and colleges. I would, there-
fore, suggest that the study of English
should be provided for compulsorily
at some stage or the other in our
educational system. The Report of
the Commission says that people can
take to it as an optional language in
later classes, but I would venture to
ask, ag to how, unless they get an
earlier grounding in the language,
can they be expected to take to that
language in higher classes? There~
fore, we have got to provide at one
stage or the other for the teaching of
English in the schools.

While dealing with this point I may
be permitted to say that I consider
the new scheme of a two-language
formula which has now been recom-
mended by the Commission to be a
backward step from the stand of the
three-language formula, which had
been evolved earlier. The idea of the
nation in accepting that formula was
that it would enable people of gll re-
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gions to learn Hindi ws also to learn
their own regional languages along
with the English language. But what
has happened really is this that while
the South has adhered to that formula,
the North has not, It is indeed very
regrettable that the northern States
did not insist upon the study of any
of the South Indian languages in any
ofi the school classes and it is for this
reason that the North has not ®pro-
gressed in that direction and it is for
that reason that the formula has again
to be changed, but I am definitely
»f the view that it is very important
that, that formula should be conti-
nued and accepted as the correct
formula for teaching the languages in
schools.

Now in regard to the neighbourhoogq
schools, I do not think that the scheme,
ag it has been evolved, is for the good
of the nation. It is true that it will
provide facility to the children for
their studies round about the place of
their residence and which will be a
good thing, but at the same time to
compel those children who can or
who have been trained in Dbetter
schools and in better and more suit-
able surroundings would be a wrong
step. It is something like the waboli-
tion of the First Class by the Railway
authorities.

SHRI LOKANATH MISRA: The
Ministers’ sons will be going abroad.
Our sons will be obliged to go there.

PANDIT S. S, N. TANKHA: That
will certainly be the effect of it.

THE MINISTER OF STATE 1IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD):
There is no exception in this for the
Minister’s som.

PANDIT S. S. N. TANKHA: I do
not object to the clubbing of the
children of the rich and the poor at
all, but what I say is that the stan-
dard of living of the poorer classes is
today so different from that of the
middle, or the upper classes, that to
mix them together for schooling
would only mean bringing down the
level of teaching for the upper and
middle class children.
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It will mean the downgrading of
education of the children of the higher
classes to which I would strongly
object. Unless the Education Minis-
try is able to provide better trained
teachers for regional language teaching
in our neighbourhood schools, the
teaching will go down in its standard.
I am sure it will be difficult or rather
impossible for the Ministry to find an
adequate number of trained teachers
of good standard ang learning to man
these large numbers of schools that
would be required to be set up when
education is made compulsory for all.

The abolition of public schools also
I strongly oppose because I think that
the education which they are now
giving is quite good and it is not at
all against the interests of the country.
At one time, it is certainly true, that
they were producing snobs who, when
out of schools considered themselves
quite aloof from the rest of the
people, but it is not so now, My own
grandson, my daughter’s son, is read-
ing in the Doon School and I am glad
to say that he is a very nice boy and
very well behaved. He has no snob-
bish ideas at all and he behaves with
all like any other good student. These
schools, T am glad to say, are also now
imparting the sort of teaching which
is recommended by the commission,
namely, production-oriented teaching.
They have classes in which they give
arts and crafts training to the child-
1en, and my grandson, about whom
I was speaking just now, has pro-
duced in one year a wooden table
which he made himselt. It was very
beautifully made, and in the other
year he produced an electric standard
lamp, very nicely made indeed and all
made by himself. I wag surprised to
see that done so well, Therefore, it
has to be admitted that, they are
giving good and efficient training, and
to say, that these schools should be
closed down will be a very wrong
step.
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up.

(SHRI
Your time is

PANDIT S. S. N. TANKHA: A few
minutes more. Sir. The next thing
about which I wish to speak is about
the teaching of the language of the
minority communities. I am very
sorry to say that the minorities have
been treated very badly by the Gov-
ernment in the years after freedom,
specially those who had taken to
Urdu reading and writing. You know,
Sir, my own State, U.P, is a Hindi
and Urdu speaking State. But as soon
as the popular Governments came in
after our Independence they discour-
aged Urdu and, they wabolished the
filing of applications in Urdu in courts
of law. The result was that thousands
of people lost their jobg as they could
not do any work because they did not
know Hindi. That was a very wrong
step to take. The Education Ministry
in that State also prescribed certain
rules for the teaching of Urdu in
schools to the children. It was said
that unlesg a certain number of stu-
dents came forward in a school they
would not be imparted teaching of
Urdu. The result was that if only 4
or 5 children went for admission 1o a
school—to whichever school they
went—they were told: we cannot give
you Urdu education because the num-
ber must be so much, 10 or 15—or any
number which they may have fixed.
Where then and how, are all these
students expected to assemble together
to go to apply in one particular
school et one particular time? That
never happened or could happen with
the result that children in spite of the
fact that their parents wanted them
to be trained in their mother tongue,
in that language they could not get
it done. 'This was very keenly felt,
and I think justifiably, by that - class
of people. And that was perhaps be-
cause somehow the rulers of the State
had a wrong notion about the Urdu
Tanguage. They thought that whoever
learned, or wisheq to learn, the
Urdu language must be a Pakistani.
Therefore, they did not want these
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people to be encouraged in any way.
But that is a completely wrong
notion. So many Hindus in U.P. par-
ticularly Kayastha and the Kas’hmiri
communities, are Urdu-speaking, and
they would have continued to take
to Urdu if these obstacles had not
been placed before them. When the
census enumerators came to take the
census, they enquired from you, “what
is your language?” 1If you said Urdu,
they said, “No, let it be Hindi”. They
would write Hindi and get you record-
ed as Hindi-speaking. This attitude
must go. EBEvery effort must be made
to allow the people, who wish to put
their children to study through the
Urdu Language to do so at all stage.
This should be alloweq and encour-
aged.

A suggestion was made yesterday
that Urdu universities should bpe
established. I whole-heartedly sup-
port that proposition, but I would say
that already there are, or at least were
{wo universities which were wholly
Urdu teaching universities, namely,
the University of Hyderabad from
where you come, Sir, and the Aligarh
University.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): It is not now.

PANDIT S, S. N. TANKHA: That is
the misfortune. They have not been
allowed to continue as such. But
why should they not have been
allowed to continue? After all if
Urdu language hag got good literature
behind it, why should you prevent it
from disseminating it and allow
teaching in that subject? If in future
any idea arises for the establishment
of an Urdu university, wherever it
may be, and which I think should be
accepted by the Government, then
the Hyderabad University should be
asked to take to it again. The other
university in the North can be the
Aligarh University. Certainly if the
Government thinks that these {wo
universities, if allowed to propagate
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Urdu, will carry on anti-national acti-
vities, then of course strict watch
should be exercised on them, and it
should be seen that the Hyderabad
University does not produce Razakars
and the Muglim University at Aligarh
does not produce Pakistanis. That is for
the Government to see. At the same
time just because yoy have that sug-
picion that they may produce such
People, to prevent the teaching or the
learning of that language is a wrong
step.

A few wordg about the teaching of
mathematics compulsorily in Classes 9
and 10. At one stage when I was in
school, mathematics was a compulsory
subject in the 8th, 9th and 10th
classes, Somehow or other that was
given up. Why it was given up, I
cannot say. I did not quite like the
idea, but all the same it was given up
in the school curriculum, But once
it has been given up, I do not see any
reason why it should be made 2 com-
pulsory subject again. It is, under
the present curriculum, an optional
subject and one can either take mathe-
matics or take any other subject. But
if mathematics is fo be made a com-
pulsory subject, I would say that
as far as arithmetic is concerned, it
may be made a compulsory subject if
at all, but not algebra and geometry
because they are not things of com-
mon, every-day utility in the day-to-
day life of children after their studies
have ended. What happens to the
algebra and geometry which one
learns? You forget it unless you go
into the engineering line or some
other similar line. Those who want
to put their children into these lines,
let them give their children training
in these subjects but otherwise there
is no need for having mathematics
as a compulsory subject, Why should
you have this as a compulsory
subject? Mathematics is one of the
stumbling-blockg for children, which
somehow or the other they cannob
easily understand or easily follow.
Therefore allow them to give it up if
they so desire.

I welcome the pay rise for the
{eachers which hag been recommended

3311

[ 10 AUG. 1967 ]

—-— - ——

Committee of M.Ps.
on Education

by the Government and I hope that
the States will be compelled to follow
the scales which the Centre has pre-
scribed. I say this because I find
that in spite of the fact that the
Central Government has said that it
will be prepared to pay the salaries
of the teachers to the extent of their
pay rise in the States anq even in
respect of those in aided schools, the
necessary amount iz neither being
paid to the teachers, nor is it being
placed at the disposal of the institu-
tions, which thug hampers their pay
rises,
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Tlo gfeam Wa aqwaw (M-
frdfi) ¢ sftw frsr o #1 o
i gk wmA & se¥ fmem &
H9g dga @ fawal & s faww
frar T & 1 forer @ T@T =OE
fawg § o) 99 fawg @< wga 3o Fa

ST gFAT B

Fhrawraad fF 20 a9t ¥
IR g e, §A9 3T W FY Fawad
femr, sk zo B afomdi
AT R I F IGgT & W
Mz s whaa § sikam § fF
e R aq AT TFAT A § 39 W I
F oY g @@ifs g AW A
wIyTraw g g v g awm
AT a1 agd 991 99 W ey
IAH FAL FTH TG F T | T TAT
I St & FEA AEA § T|WASEY
e Ay oot od T E P ax
& saTaT ¥ SATET ART @EEA § SR
Tt q ool F & § qform e
s fed & 2w & daw &
fF g wfrem 9T St @ Ty
o oA wfE =9 g8 SuwT B
arggifer ot ft fgar ok
i & f5 ¥ ofcomw frem &
798 g |

Zaq ard ot # FEAT AT g W
forg X =ga ¥ wIwl ¥ ww ST
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T wWimndamawar § ) fer &
wrerw w1 fawg oF Sgd & wewq
fawa ¢ o wrged a1 adar afdfer-
foal & sw W faoiw q1 aga W
At § | Ay & gfve @ & &
THAT ¥ WEAT T § | T GH I X
Ffage T gt qepfa # 3€ & asr
vy gar & f6 ww w1 Qar wmeaw
agiar ok afdr grawas $gy oo
3 AW F A 0F g & FrFe ek
oo A F7 ARE-9ET T 9 99
TaE f g AeIL OF THY wEEE ol
fom & arar Qwamr gur av 1 FNT |
ararg fF ag &\ a1 wrew ar faw &
fe @ 3o F avr g9 ¥ afwr aw o
9@ ¥ uftaw aF o= f e 3w fawnfsa
T g gy fEE w1 osme-
TE FW ¥ MTIH W 9T HE-
yA @ 4 & g fawen,
AT FA(, At qeFld, I F IhA-
gE , § § UF HYF TFAT AN ot
AR AT fFfamArgi@@aga &
mm g maqugr ™ W H
it & sifes fwear & oy e
T A fawea Y fafa o o
T\ TF AT AT AT &, @ &AW
¥ wag giFd G Wt @ o), ar
qreft @ g1 afe g owww ¥
foer S@i ® @ @ wEw gar
3 &5 o & s fendral § SO ¥
s oF faelt g€ & 2 wam W@
WTET &Y THRA a1 97 7\ Y A
WINT oY, 9 WeFW W grar ar
TFT AT AW G g1 ey aw &
U AN < T w2 AT o &
gogal W 9T fd w1 owme-
TR ERT @\ WS & W F qwg
] 29 T WISH FT Y e fawre
a1 a7 freag &% T Ak aga faAd
TF FT @I 1 ST F WA A
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¥ A T A T TS TG A@T g v
FEA & FRII A T ATT G AT 7T T
g frmr o Yo e &
f5 fegeam #1 W AR AR wfedas
TQ 919 F1 T @t 7o 5w
qwe wrwr, uE faRefr wmor fowmr
¥ FT T | WS FT EeE w9
aw ¥ fran s @ T frem @/,
firzar om0 fom AW owT wvesw
gfvafedt a1 faeafaenedt & & &7
agd fodll o g w® w2, F
TN TAAE § A AT S dFd ¢ L
folt o7 aFeT7 | qg¥ AT T JEATICHE
e o s f i a7 weds
o9 Y I ATEAT 97 AR A AT E
T g\ Yoo FT TEvEE 9B W 9T
BT AT FAT g7 TAT §, THC Qe
FTETS T T 9T W WL AT
ar WY T G | wmE s
I FgT TEIE AT € HIT TG %D FH
it # g & wfew gwra wias,
I T wiaes, TS ) TE Agh
FTHFAT ) AT FT LT A ;T
auaY far Mow qwy | wga
& Tgt 9T SIS F @O &S S gur
fw & f5 fa Ak gfg 1 afqasr
FT AEAWFAT § AT BN TG g
AT ) 3AfAQ WTERAEAT I A FE
¢ frv wmRu & g ol &)
wAT & gew gv & o fer
wifedt & ag @@ AGT QT s
w W F W ww @@ & e
mw D & ity oWt § ozw
2m § gg ool & fawm @t O
M g7 AT I HAST TG ¥ X
T, W W g¥, W< HuSn agt ¥
ST & a1 ag I M @mwfad
N F @9 aw wwd fawfag
g, ™ g9 st & fawfam @9
waa? fad, Afemaga & vt A @
ey | UF W9 S fHar 0 s



3315 Reports of Education
Commission and

TXT WNT IT § I foreqr, qe,
My, fad mfz F s g g, g
FE # oy g §, el f
wrar gt &, frow afkeg Y owr
B &, ot Swara AT W §
agt AT ag PT &,  SOH A% &
gar g wawg A8 @,
@ frewg &§fF S8 owwr &1 Q@
faFt@ §FT | qE nF @A AW R
gmd T 9T & fF owR dwm o &y
3T AT wet s fawfag geirar
feafa @1 i 1 @wifas, 3 fawfag
gt wnfr sadr fodr oo fodr, o=
qem AR 3T ¥ T W,
gg & for o=t fasmm st oar
wF 98 a woeh #1 fawre Ay
gr & 1 s EW AR oAgr d
gaTt wg aga fewfaw & sOw
T §, AREE g, wRTAr 8, Fhr
g, e afa oife & o' 589% 9a @
g7 & fr gar o fosfem &
Fq Wy Toer Ewfag g o fF gue
¥, gftw wid &, g FE &, givatafo
¥ ¥AF A9 FT 94T I9 & 39
frr a1 = H 9% auwE 99 awy
gn 7% w50 ¢ % gary s fawfaa
@t g, fer Qar o wd & awar
fF zw daome Ak 5 wq sy faswfag
o ST Wt 9awr g waax faar
St iU I SUI o
5 gad TEF) BT AT HFR 5T
femr, &7 ¢y aOr F WwT W Ew
qg M 20 99 9 LE¥ FT 7 A1
g aF 4 www fawfea g
¥R W D W gH 9 e FA
ATk & fF o aF gurr W faafag
T8 dR—dwr fF &t A g F]@q
wr fF o g Saw & st aw
FAST FT T T g9 qF FW I
FH W AG AGH, G HTT AT BT
g®  gwae wX @ §,  fed
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Ffr ot fawfag 7@ g1 w3 130
Wt o a9 fawfag gt @ s W
# A fm s & wEE
fear smar &, seFr  waw fear smar

g

T R UF AAAT 99 7 a8
war & OF R AT A Tl g
AR WM O R T A A R T
afay 5 oqe 9§ 99w A sy
qGY FAET, WU I¥ AER AR
HATAS T W FFET <@ foqr )
T4 T 98 UF THIT HT AFAT AT
g7 T | R g, owm @ fFoow
T & wEr wmr 64 ay
T WA FTWAE FAT Al
qr, #X #9 q% g9 favem & e
g oAt | EiEy wTaveaT | AT
# g g waae faar e,
5 T8 ¥ IO TG GNT | FATA
HATgF & WHA ST WY FT N
SuferT gt AT | WTHE TR wierfad
¥ ger f& @l W frR R W
g @Tﬂ'ﬁﬂﬁ'??@ﬁ' FET qedTa
I AT | AT A FgT, T A
oIS T I9 G & W AW
S FA UE FAT E T FL A | g
A TR W g agd i Twhon
#, afer Tl F@Es dA
JfEd | 7 gH A T TCE L A
AE ¥ 20 99 9gH FET A0
qT | BN FNE & 1947 AT §, WA
ZART TAT FAT & &9 qF T A | 7
TH SO T E FX, qied AT WreT
¥ T AR Y HEER T AG 1 TS
aeer ald ¢ o agwr  wafa &
T F @ Aoz oA ofr s
Fdr o 1 e ofF & T A ag v
e @ 5 TR TE 9T TR
T % T By qeEm !t St &
gt & wgw g fF we awew gwe
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A& ¥ A werE A o9 d W
), woa [{haAT AR wqwT F
e X fRae FAEd I qgrd |
FTHE FH ITAA F HGT T IT Y
avdl ¥ q §, "G Y g0, 9 Far
e, foger T8 3w A7 aar ¥ 4w
FIE HIT AE | AT A IRATIHAG
Tea & famm gy & gal faar 98y
g faaeT 29 U FT I & T, F9-
Staq & T FE ges g g
gy faen =1fgy, @A =gy, o
faaerr sifgm ot g 3w A7 A A
T A Y FI IIT AT FAR AR
A | ag” g A" § dsm
g g fFoau aga & franft
faelt wroTF WTEW & & AT I
T § Themam ® arge fraer
FT IGFT ITR! TP TAT TG TET,
98 €9 A 9§ | 9w @ ARy
§ g gegiv g ¥ R od am
Qo BT IET | S AW S AW AT GA@T
¥ I3AT, S W FT qrATAA I
fafaa &, 2w & g7 ¥ v
gwe  fAsam ady W g, adr e
g adramEs g

w4 £ & G g 5 gmR
fawr #71 @ aar g 1 AR famnr w7
T ady § S gAYy At &1 § 77
7T gW 7Z wAdA OF @ |l A
9gy ¥ gt Afg &1 W\ Fg v
gA A API WA FW@ L | g AfE
FT &I TET I3aT, G T T 9L G
g1 T IF AW A AT AL & Ay
IzM—qr fx & wrawr gamar 5
et Y ¥ w0 91 5 9w 9y gwma
g & a1 797 79 AR qfg A AwT
F g9 X IEIRT BT HATAF AT HT
fagar wrfgd—-39 aF ag «™ oy
e FUEAU!
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FIFR T 937 I gwar  aTs &
FUS &0 @ A F fad a7 &, AT
Fud ¥ fad dqed, & vgav § wyaad
& fa1 dar 7 @9 frar Im, g7 Mfas
TFA191 77 GF w0 gy | gHIR
TTAF AR ATF T80 a7 737, I
wqft ¥ ag 33 aaf woganin €
AT AT A5 IRT A 38 77 T 7R
39 G I A1 AT Qv STHT &AT
T4 FT 1 ga vafadt ¥ Wy qgF
g9 40 FT a4M 34 95 F g5,
FITTIRAT G Taragf Qe | qafaaq
FLA G 37 306 Tear T, maq e
TT FAY §T AT SVF TEAT JA7 TFF §
AFT T qAY T AT TG ST I AY
TET 93T TR, ATT I IE I HIAL
3T | gafad z@ a1d w1 a8vw@ & 5
RIS CE T -t S (E SR E 2 0
®RA B 7g o srg 5 g
arerat #F forr, oar AR wa &
fad aasr gaa frar st

afrs woa Y &g Jar s g7 9ga
T HF M, 39 919 FT @JA §
T A ATAG, JreqtT AI9e, 959 g
59 faraqr &7 Areqw a9 Ar47 g v fwe
3 AW F OF g F wey fyard &
RIET-T3T & (0 541 Arega e
TEA WAL LJAT ATTAFAT 39 AT BT
T oY, W 57 Fredrq AT w1 AT
T Wreqd a=T QT T A1 39 a7 T AT
FRA I8 & 5 qweqT qaf Aqeegy
Fa g S fda F | F4ifE faar
TF TS AT & HAOE W IA AT
THRIT L @ wFA |y Fax F g
g aud 9, & g ¥ aga & F@si av
saar §, A% gfsesior e g, ey
areT 13 a8 73 Agar 5 3q Tw Ay
aFar faafer & 1w am W @
Y ST Y i a8 e f fgedy g
Iy Fa & fad wgar § wifs &
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ZR W FT UFAT A W@ AR g AT
7R gA Fodt a3 A g1 w07 b fgedy
TT R Y QFIT FY fgmsT A g ar
T W AT Urar w1 fagfeq #3T atelt &
A& TR A 1A T IR 1IN
g3 AIMWAT QAT T IO AT Afey
AZIGIIrATA R | AT IH A Y
QT $F i 7 oET W Y Ay
17T &7 faFTa Y ST FET 9% 39
T B BITA 3T T80 7377 f 309
Fvaar @ wregm ST QAT &7 WA
g | Afew wmw garfaer i Wy
HIITAT o 17 ALY TR, TTE ATIOHT
AT FFGAT w7 T1T THT, A
Z & A4 NF TET AT Fhag Al
T T FE TS T GET | W R
HYeAT F1T 73 I5130 | 99 37 A12g
AIITAT 7 7 97xg A0 q 93 fog
M 359 § 359 Frdr A0eq FL A9 &
F R £ v AT oI Y wg w@n-
aifas 5 3 30 & 1 fqa wmar ¢
ag fag & 3aY 9197 ¢ 797 faar saq
FLEFATL ) TH QT AITHT FHAT ATF-
Feat =, ooy Fe 707 @, 0% 9w &,
&S A1 |, YA FIE A F97 AT G |
gq feafq &1 77 @g 4/ Ay @q,
AT & T F=9 AT AZA AT TS
FQ &1 3w guw a8 A weF ol
fawea 7y @ wran & fr mva sedofy @
at ferdt <@ wraw 18 7 F0S faora
oA AAT G 1 S = TR
FgT, A g ¢ {5 agy #=8r O
SFA FEY 1 AT W 1T HT qgq
u=dr T q a19 qua w< qi faget
¥ qURT 953 G faag av agfad @ik
&Y 7 OF 37 3513 FAIF TF TI9T
#F {1 59 3w #Y Y pgaar 4 @ wady )
STET T/ 29 AT 0T 7 fawra frgraa
w&dl §, agr ag "I 33T I8 & fF gt
wrqr 31 fra® ara 3w o 9@ ¥ 9ar
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SHRIMATI LALITHA (RAJA-
GOPALAN) (Madras): Mr. Vice-
Chairman, Sir, I have been hearing
speeches made by various Members
giving various shades of opinion re-
garding the Parliamentary Commit-
tee’s Report. I am happy that we have
taken up this Report along with the
Report of the Education Commission.
While taking a decision I would like
the Government to go through both
the Reports and evolve something
which brings about a sort of compro-
mise betweep all shades of opinion.

Mr. Vice-Chairman, at the outset I
would like to say that on 15th August
we are completing 20 years of free-
dom during which periog the Govern-
ment made great achievements, great
strides in different spheres of our
economy. In the matter of education
also we have made very good pro-
gress. Sir, I come from a non-Hindi
speaking area and 1 claim a fairly
good knowledge of Hindi. As a langu-
age I have no objection to Hindi; I
have love for it. It is a very sweet
language. Some Members have ex-
pressed a sort of hatred towards Eng-
lish. I would say that this is not the
way to develop a language, A person
learns a language only through love,
Unless there is that love and affection
nothing can be achieved in this world.

In this connection may I point out
that when Mahatma Gandhi visited
South India and held his prayer
meetings, thousands and thousands of
people from different villages used to
attend them. Though  Mahatma
Gandhi wag proficient in English, he
spoke only in Hindi ang the peoDle
used to stay there for hours together
and listen to him though they did net
know the language. They did not
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agitate because they had so much of
respect and regard for Mahatma
Gandhi’s ways. Mahatma Gandhi too
had love for the Tamil language, He
used to give his autograph in Tamil
for which purpose he specially learnt
Tamil, He used to sign his autograph
charging Rs. 5 for the Harijan Wel-
fare Fund. That created all the good-
will among the people which made
them think that others are also trying

to learn their language. That
2 P.ML is the way to win over a person

not by imposing anything on
anybody. Then another thing I would
like to point out is that the Iate
Pandit Jawaharlal Nehru wrote his
letters from his prison to his daughter
in English and not in Hindi. He also
wrote his “Discovery of India” in
English and not in Hindi. That does
not mean that Nehru was not pro-
ficient or eloguent in Hindi. He was
very eloquent in Hindi I have heard
him myself. But he wanted the whole
world to know the glory of Indian
History, the glimpses of our past
glory and our heritage, So Nehru
had such great love for English litera-
ture as well as for Hindi literature.
So one should not think that English
should completely be erased from our
Indian History. This is a very wrong
opinion and I do not want that atti-
tude to be taken by the Government
or by whoever is in the committee, I
would like to request them to have &
broad approach to these problems.

Now, Sir, let me come to the Report,
On page 2 of the Report “Adoption of
Indian languages as media of educa-
tion at all stages” is mentioned. In
this connection, I would like to say
that some Members have mentioned
about switching over to the regional
languages. Already every State has
switched over to the regional langu-
age. They have got in very school
the regional language as the medium
of instruction ag well as English, In
Delhi in Lady Irwin School, they
have ’Bengali, Hindi and English as
media of instruction. So the question
of switching over to regional langu-
ages Is not there. The question is
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about translation of text-books. And
I would like to point out in this con-
nection that the translation has not
been up to the mark and many
students are not getting the books
they want in the regional languages.
For instance, my daughter was study-
ing in the English medium and she
had to do arithmetic in Hindi. She
had to translate it intoc English and
then do it. So this i1s the position. And
if we are going to have the three-
language formula. I think the work
of translation of books should be com-
pleted and translations of all text-
books should be made available,

Then, with regard to Medicire,
Engineering, Technology and other
scientific spheres, I agree with the
opinion expressed by others that the
medium should be English, We .ave
to accept facts as facts. We cannot
translate all these things, as we ima-
gine it possible, within a period ot
five years. Let us not have any time-
limit. But let us try to translate
them. Let us not say that English
should be removed immediately, If
we want to have outside contact and
if we want to have international co-
operation and international under-
standing, I think this attempt will not
help us.

Then, Sir, as far ag examination is
concerned, on page 14 it is stated:

“The examination certificate
should give the candidate’s per-
formance in different subjects for
which he has appeared but shoutd
not declare him to have passed or
failed ip the examination as a whole;
and his eligibility for admission to
courses at the next stage should be
dependent upon his performance
with reference to the requirements
prescribed for the course he desires
to study.”

1 think that this indirectly says that
there should be no examination sys-
tem at all. I do not agree on this
point, that there should be no exami-
nation system at all, because the
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standards will go down and students
will not be able o take up the courses
that they want. Let a student take
as oplional whatever subject he
des res to take and then specialise in
that subject; and if he gets very high
marks, preference can be given to
him in regard to admission in those
subjects in the higher stages. I do not
totally agree with the idea of aboli-
tion of the examination system and
giving of only certificates. Then, Sir,
on the same page it is said that there
should be a common text-book to be
read by school students all over the
country. But it is a pity that Edu-
cation, Food and Agriculture and
Health are all State subjects. For
example, each State follows its own
policy regarding Food and Agricul-
ture. When we put questions to the
Minister, he says that it is a State
subject and he cannot say anything
further than that. And we see the
plight we are in. So in this connec-
tion, I cannot understand how you
can have a uniform policy for all the
States and how you can have a uni-
form text-book. Some people may say
that there must be a link language. I
do agree that there must be a link
language and I agree that Hindj to a
certain extent—I wil] not say that it
is completely fit for the purpose of
being the link language—can be the
link language provided it is deve-
loped and no time-limit is set. Unless
this is done first, how can you have a
uniform policy and a common text-
bhook? A common text-book is very
good; I quite appreciate that attitude.
Yf a student from Madras comes to
Pelhi and wants to join a school here,
he must have g common text-book;
otherwise, he will have to face diffi-
culties. But I want to know how
Government is going to do this when
every State is following its own policy
regarding publication of text-books?
1 would like the Education Minister
40 go into this matter and tell us how
he is going to evolve a solution for
{his.

Then, I will come to the neighbour-
hood schools. Perhaps the idea of the
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Report is that there should be 'a sort
of socialistic pattern of society. I do
agree with this idea and the Congress
is aiming at a socialistic pattern of
society. But a socialistic pattern of
society is not a bed of roses and the
path is really complicated. These
public schools thtat are there are doing
a tremendous work in the sphere of
education and one cannot deny that
because they are supplementing the
Government schools and those who
are not able to get admission in Gov-
ernment schools are able to get ad-
mission in the public schools. So you
must look at thtm from the educgtion-
al point of view. I would request the
Education Minister to look at it from
the educational point of view. [ am
not objecting to the neighbourhood
schools but let them first be tried on
an experimental basis and if we find
that it is a success, then I am prepared
to accept that public schools should
go.

3324

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): You must
finish now.

SHRIMATI LALITHA (RAJAGO-
PALAN): One more minute. Lastly,
I cannot but again mention Pandit

Jawaharlal Nehru who was a very
farsighted man and who looked at
things from a broad viewpoint; he
never looked at things from a narrow
angle. In regard to Goa, Daman and
Diu, he gave ten years’ time for the
people to decide about their future.
But we in a hurry brought in a Bill
and took the consensus of opinion of
the people and that opinion went
against merger. Regarding language
also, he gave an assurance to the non-
Hindi-speaking people thai English
will remain 'as an associate official
language so long as the non-Hindi-
speaking peoble want it. If only we
had given thig assurance legal impli-
cations prior to the general elections,
things would have been much differ-
ent and this agitation would not have
been there. Mr. Ramachandran talk-
ed of a Hindi India and an English
India. My friend, Mr. Parthasarathy
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(Shrimati Lalitha Rajagopalan.)

gpoke of balkanisation of India. And
it we are not going to give proper
thought to the whole thing and evolve
something which will satisfy the non-
Hindi-speaking people, who consti-
tute 60 per cent of our population, I
think we may in future have a conti-
nental India, Thank you.

SHRI GANGA SHARAN SINHA:
On a point of information. While
Shri Jawaharlal Nehru wrote his
letters to his daughter in English, in
one of his letters he had expressed
regret that he was writing in English,
that he was not in position to write in
Hindi. I just wanted to remind her
about it.
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[Tue DepuTy CHAIRMAN in the Chair

THE DEPUTY CHAIRMAN: I have
four more names before me. Now Mr.
Ansari will speak, Each Member will
take ten minutes,

AN HON. MEMBER:
will the Minister reply?

And when

THE DEPUTY CHAIRMAN: The
Minister should have replied at 2.30.
Now he will reply some fifteen or
twenty minutes later.

SHRI GANGA SHARAN SINHA:
Four speakers means forty minutes,

THE DEPUTY CHAIRMAN: I would
request them to be brief. I¢ everyone
had observed the time-limit we
would have finished by now.
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T ST A T, AT AET AR & ¢
“Adequate safeguards should be
provided for linguistic minorities.”

za% w9 fefawe | a0 ;= Ay AEY
axd 3 f& # TrEmge $30, £ A
T, FT TEKY §, 20 T qF @
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“Only one language, wviz, the
medium of education, should ordi-
narily be studied in the first sub-
stage of school education covering
four or five years. Facilities should
be provided, on an optional basis,
for the study of regional language
when it does not happen to be
medium of education.”
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DR. M. M. S. SIDDHU (Uttar Pra-
desh): Madam, as far as the Educa-
tion Commission’s Report and the
Parliamentary Committee’s Report are
concerned, the policy that has been
enunciated is nothing new. It has been
there in the Preamble, in the objec-
tives, enshrined in the Constitution.
Then the question can rightly be
asked: what is the use of reiterating
it today? Why do we reiterate it?
And I ask the Government this ques-
tion. Have they the will to act upon
what they talk and discuss today? Has
the will been lacking for twenty years
and today has anybody come forward
with dedication and determination
saying that he will act upon it? I do
not see either the will or the deter-
mination.

We are talking of the medium of ins-
truction; a lot of discussion has taken
place on this medium of instruction
but none has said that the medium of
instruction should not be motrer
tongue. None has said s lhen
why do we not come forward and say
that mother tongue will be the only
medium of instruction? Well, some
vbjections have been raised that we
will not have scientific terminology in
in the mother tongue. It is wrong to
say that, If you were to go to 2 Uni-
versity and ask there what books the
students are studying, you will find
they are studying the cheap notes, the
bazar notes. Such notes are avai-
lable and nobody cares to go
to the books, When you think
in terms of higher research, the per-
sons who have to do higher research
must not only know English but they
must also know French, German,
Russian, Esperanto and other langu-
ages. At one time it was an essential
condition that nobody will be award-
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ed the Ph. D. Degree unless and un-
til he has received a diploma either
in French, Latin or German language.
So 1f anybody wants to do research
he has not to depend either on Hindi
or English alone; he has to know some
other languages. So when people say
that thousands of books have to be
translated so that at the University
stage the boys can make use ot them,
I say it 1s not necessary. Those who
are going for research will learn other
languages, those who are not going for
research need not read them. So there
1s no need to translate all the books

As far as text-books are concerned,
we have been for the last twenty years
talking about text-books written 1n
English being translated into Hindi or
otherwise. Has anybody asked how a
nation 1s created? Take, for example,
Israel From which country did they
come? What mother tongue did they
speak? They spoke German, French,
Esperanto and English. What 1s the
medium of wstruction in theirr um-
versity? Hebrew, If there 1s the will
of the nation, if the people are deter-
mined, they can create a nation and
they can create and revive a dead
language. Have we that determunation
today? I ask, does our leadership
possess the determination to give a
lead to the people? If we can give 1t
today, neither n period of five years
nor a period of ten years is needed.
We need to act and we cannot wait for
tomorrow. Otherwise, the reactionary,
retrograde vested interests will not
allow you to go forward Then, what
1s 1t that we need? Why 15 it that our
professors have not been able to
evolve a new dictionary? Why 1s 1t
we have been talking about adap-
tation and adoption of terminology?
Why cannot we have the international
terminology as such” Till the year
1834 or 1935, as far as medicine is
concerned, all the words were 1n
Latin and Greek, The names of the
blood vessels, the names of the organs,
the names of bones were not in the
English language, They were only 1
Latin. It 15 only during the Ilast
twenty years or so they have been
translated into English. Were English-
men fools to think that they should
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be translated into English then and

there? No. With whatever tfools are

there, you do 1t.
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Then, may I ask you whether you
have asked your teachers ;n the um-
versities 1n what language they want
to teach? If you do not have the tools
to teach, please for goodness’s sake
do not put this limit of five years or
ten years. Ask the opimon of the
teachers as to whether they want to
teach in English or in the regional
language or in Hindi If they do not
want to teach 1n anything but English,
say goodbye to them. Do niot keep them
mn the umversities, Otherwise, you
wiil neither have Hindi nor any other
regional language. The gquestion wull
again be. Have you got the professors?
I think you have not. As far as I can
say about teachers who are teaching
medicine, they do not know Hindi and
they will not take the trouble of learn-
ing Hindi If they have to go to
Russia on scholarship, in six months
they will earn Russtan, If they have
to go to France, they will learn French
in six months, Because they live in
India, they do not care for your re-
solutions They know you are not de-
termined to act You cannot be a
deterrent to them. If you keep a de-
terrent, then only 1t is possible to do
it.

Then, 1 will talk about neighbour-
hood schools, but before I talk about
1it, may I say this? Some day you are
gomg to have neighbourhood univer-
sities. You talk today about neighbour-
hood schools because you have failed
to give the standard that 1s needed
for primary education You have fail-
ed to provide them with teachers of
a better status with higher emolu-
ments You have failed to provide
them with school fees. You have
failed to provide them with books
There they sit under conditions where
the personality of the boy cannot be
developed. That is why those persons
who can afford it send them to such
institutions. The answer should have
been, raise your primary school level
to the level of the public school, so
that people need not unnecessarily
spend their money. But what we are
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thinking to do is this,. We cannot
build something better, So, why not
pull it down? Is that the answer? I
have seen the recommendations and I
have studied them. Haveqn competition
at the village level. Have a competition
at the rural level. Pick out the boy of
talent and send him to the public
school, Let the Union Government
bear the full expenditure of that tal-
ented boy, so that he will be turned
into something better. You will
fing that the boys of vested in-
terests will be lagging behind. Do we
think of that? No. We think in terms
of pulling down everything rather than
creating something better, because we
cannot create something better, Is that
the answer? You talk of text-books.
What has happened to the text-books
which have stood the test of time
for twenty years or thirty years?
Persons from U.P. know that Chakra-
varti’s or Basu’s algebra books were
there, What has happened to those
books? These books have stood the
test of time, Even today the teachers
refer to them and they have rever-
ence, but they are not text-books.
Why? It ig because vested interests
have been developed in text-books. I
am sure the Education Minister will
have to be a strong man if he has to
prevent the sgandering away of
Rs. 18 crores, which are being given
lor the translation of books, because
1t will be difficult to go on translating
books. Why do we not pick up the
books which have stood the test of
time and adapt them in the regional
language? There will be no difficulty.

As time is running out and as you
have cautioned me, all that I can say
13 this is not the time to discuss what
should pe the medium of instruction.
This is not the time to think what is
the link language. Those things will
develop. This is the time for you to
act, If you falter, the nation will not
spare you. If you do not act, the
nation will say that when the ftrial
was there this Parliament and this
lecadership failed to give the lead to
the nation.

Thank you

3341

[ RAJYA SABHA ]

Committee of M.Ps. 3342
on Education
THE DEPUTY CHAIRMAN: Still

there are some more names, but I am
calling the Minister of Education to
reply.

SHRI M. C, SHAH
Madam Deputy Chairman .

(Gujarat):

THE DEPUTY CHAIRMAN: Time
has run out. If everyone had kept to
his time, we could have accommodat-
ed more,

SHR] M. C, SHAH: Madam, with
your permission, I would like to re-
quest . . .

THE DEPUTY CHAIRMAN: Let
him reply, There are other names
also,

SHRI M, C, SHAH: No, no. I am not
making any speech. I only want him
to clarify two points during his reply.
One is, if the UPSC is to conduct the
test in different regional languages,
how is a commop standard going 1o
be maintained when different persons
are examining in different languages?
Secondly, if the UPSC is to select all-
India personnel who pass in different
regional languages, how will these
people function in different States?

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): Madam Deputy
Chairman, the Government has not
taken any decision on the recommen-
dations of this Report, excepting on
one issue, i.e., the medium of instruc-
tion which should be the regional
language, and we have accepted this
in principle. Other decisions we will
take after hearing the Members. We
are noting down their opinions. 5o,
1 cannot answer his questions now.

Madam, first of all, let me, on be-
half of the Ministry of Education and
myself, thank the hon. Members who
have participated ip this educative and
stimulating discussion which has three
special aspects that deserve notice.
One is, this is the first occasion when
Parliament is discussing the Report of
a Commission on Education, because
the Report of the Univergity Education
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Commission, popularly known as the
Radhakrishnan Commission, of 1949,
or the Report of the Secondary Edu-
cation Commission of 1952 were never
discussed in Parliament. No, 2., this is,
again, the first time when education
is being discussed comprehensively at
all stages and in all sectors. Thirdly,
this is also the first time when the
concept of a national policy on edu-
cation has been accepted and the dis-
cussions have been directed mainly to-
wards its formulation.

For having made this possible, I
take this opportunity to place on re-
cord our grateful thanks to my prede-
cessor, Shri M. C, Chagla, who felt
the urgent need to define a compre-
hensive national policy on education
and appointed an Education Commis-
sion to advise Government on this
subject, I must also place on record
.ny gratitude to the State Governments
who offered every co-operation to the
Education Commission and who are
now offering equally enthusiastic co-
operation to0 the Ministry of Educa-
tion in implementing its recommen-
dations. I feel specially grateful to the
Committee of Members of Parliament
and particularly to my esteemed
Iriend, Shri Ganga Sharan Sinha, who
at my request discussed the main re-
commendations of the Education Com-
mission for days together and prepared
a draft statement of national policy on
education for the consideration of the
Government. Their labours have given
a direction to the discussion of the
problems in this House and in this
country as a whole, It is true that
there were differences inthe Commit-
tee on some mmportant issues like the
language policy, the neighbourhood
schools or participation by teachers in
elections. But we should not under-
emphasize the fact that they have
agreed on every other issue and that
their proposals if vigorougly imple-
mented, can change the face of edu-
cation in the country.

The discussions in this House as
well as outside, Madam, have largely
centred on language policy, and a big
nation-wide debate is now in progress
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regarding the decision of Government
to adopt regional languages as media
of education at the universily stage.
It is natural because we have diver-
gent views on this subject, T shall not,
however, deal with the language prob-
lem particularly because Prof, Sher
Singh has already dealt with it in
detail and particularly because the
Government decision on this problem
which is now being formulated will
be announced on the 15th of August.
I request the hon. Members to bear
with me till then. One thing is certain
that the Government is determined to
develop all languages outlined in
Schedule VIII of the Constitution, I
lay stress on this because many Mem-
bers expressed their doubts that the
Urdu language may not be develop-
ed.
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Madam, some Members have con-
gratulated me for having taken this
historic decision, while other condemn-
ed me as a demon disintegrating the
whole of India. I do not deserve this
praise nor this accusation, because it
was not I who thought that to raise
the standard of education and {o give
greater scope for acquisition of know-
ledge it was absolutely necessary to
teach a child in his mother tongue.
Madam, I was born in a State which
1s know as East Pakistan, Many young
men gave their lives; their motto was:
we do not care for our lives but we
do for our tongue. I was educated in
a State where I was told and I read
that Swami Vivekananda, Shri Aro-
bindo, Ishwar Chandra Vidyasagar,
National Professor Satyen Bose, all
pleaded time and again that to bring
out the creative genius in a child it
is absolutely necessary to teach a child
in his mother tongue. I read about the
movement in Bombay with Prof.
Dandekar and, Madam, I explained in
my statement at the beginning that for
the last hundred years or more people
of different States in India were agi-
tating to have vernacular as the
medium of education, Government
took that into consideration, and alsa
the Reports of ali Commissions—the
Radhakrishnan Commission Report,
the Education Commission Reperi—
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as well as the report that we are dis-
cussing today of the Committee of
Members of Parliament and the Con-
terence of Education Mimisters of all
the States that I convened some
months back, all recommended that
the medium of instruction at all stages
should be the regional language. The
Government taking mnto consideraztion
all these reports and opinions deci-
ded that the regional language should
be the medium of instruction. Details,
as 1 have said, the Government will
declare on the 15th of August

Several Members have criticised
this decision, this policy of imparting
higher education in regional languages
on the ground that this would lead to
the lowering of educational standards
and to the weakening of national inte-
gration. I would hike to say with all
the emphasis at my command that I
for one would never advocate a policy
which would Jower standards or lead
10 any kind of disintegration of our
national unity. On the other hand
this polhicy 1s designed to raise the
standard of education and give greater
scope to acquisition of knowledge and
1it8 application to all citizens of the
Indian Union. For the last hundred
years and more, as I have explained,
we have been paying lip service to
the principle of imparting education
In Indian languages, but very little
was done to implement this policy.
What is now intended is that we
should substantiate a policy already
agreed upon after full consideration
and on the best educational grounds.

Madam Vice-Chairman, our language
policy provides for adequate know-
ledge of the link language, Hindi, and
the important library language, Eng-
lish, and it is proposed to strengthen
the facilities of learning these langu-
ages. If we improve language teach-
ing by application of modern methods
and techmques, the comprehension
.f languages on the part of a student
can be immensely improved, and I
see no danger whatsoever to the conti-
nuance of our links through language
communication both nationally and
internationally. On the other hand
1 am convinced as perhaps all the
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Members are convinced that it would
be a great gain to the easy and crea-
tive acquisition of knowledge through
one's own language. 1 am sure this
proposal will find overwhelming sup-
port in all sections of the people and
in all parts of the country,
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While this anxiety over the language
problem, as ] said, 13 understandable,
we should not commit the mistake of
equating the language policy with the

national policy on education.
* Language 1s, after all, a tool
of education and to secure national
development on proper lines, we
must :mmediately begin to tackle the
basic 1ssues of education.

3pM

Now, what are these basic issues in
education as recommended by the
Education Commission’s Report or in
the Report of the Committee of Mem-
bers of Parliament on Education?
Firstly, the school should accept the
responsibility of  inculecating  the
love of the motherland in the hearts
of the rising generation. Madam
Deputy Chairman, you will agree—
and ] feel sorry about it but it is
true—that the first casualty of inde-
pendence has been patriotism, We
must, therefore, through education
inculcate 1n the minds of the children
love for the motherland. Every child
must be mtroduced to the great tradi-
tions of our past and must be made
to take proper pride in them. We
must alse introduce the type of
society that we desire to build up with
all our plans and programmes of
national development so that he
develops a faith and confidence in
the great future which we can carve
out for ourselves, Social and national
service should be an integral part of
education. The Committee of Mem-
bers of Parliament has laid great
stress on this; it should Ybe at all
stages And T agree that the ambi-
tious plans of national development
which we formulate from time to
time must be implemented and can
be implemented only if every citizen
develops a deep commitment to
national development,
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Madam, the second and equally
important issue is to initiate and main-
tain the feed-back process. The
standard in education and its contri-
bution to national development
depend, in the last analysis, on the
quality of the teachers. This was
emphasised by Jairamdas Daulatram-
ii and by Shrimati Shyam Xumari
Khan, and I fully agree with them.
We must take steps to see that to
spread education properly, the best
young men and women who come out
of schools and colleges every year
will join the teaching profession. The
Committee of Members of Parliament
has recommended that we must take
vigorous steps to improve the status,
remuneration and professional train-
ing of the teachers. It will, therefore,
have to be taken seriously, and they
will have to be provided with ade-
quate opportunities for professional
advancement and satisfactory condi-
tions of work and service.

The third basic issue which has
been recommended is to relate edu-
cation to productivity, In a traditional
society, Madam, you will agree that
the educated man is a gentleman of
leisure and culture, and does not
usually work with his hands. On the
other hand, the average producer,
whether in agriculture or in industry,
receives no formal education of any
type. This divorce between produc-
tive work and education has to come
to an end, For this purpose, it has
been recommended that work exper-
ience must become an integral part
of all education at the school stage.
Secondary education will have to be
vocation-based, and at the university
stage, they have recommended that
emphasis will have to be laid on the
development of professional educa-
tion in general, agriculture and indus-
trial education in particular.

I agree broadly with Shri Krishan
Kant when he emphasised the need to
improve .and expand science educa-
tion at all stages to promote scientific
research and to relate it closely to the
development of agriculture and indus-
{ry. I also agree that we should have
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an annual report of the progress of
science in our country for the infor-
mation of the Members of Parliament.

The fourth basic issue which has
been recommended is to provide ade-
(uate student service, The minimum
that we should do is to provide free
primary education immediately and
also to provide free books and writ-
ing materials at the primary stage at
least to all the poor and needy child-
ren and particularly to girls, In the
secondary schools and colleges we
must build up good text-book lib-
raries so that every student has ade-
quate access to all fext-books, There
15 also need to develop a big pro-
gramme of games and sports, emphasis
Leing placed on those activities which
cost less but provide vigorous physical
exercises.

The fifth basic issue that they have
1ecommended is to improve the stand-
ards of teaching and research in higher
education. At the university stage
the standards are really international.
india should he able not only to cope
with the explosion of knowledge that
i3 now going on in the world but also
to make her own significant contribu-
tions to it. For this purpose, the re-
vommendation is that our universi-
tles have to make an intensive effort
to develop themselves into autono-
1ous communities of teachers and
ttudents, entirely and devotedly
engaged in the pursuit of knowledge
and learning. Each university, they
have said, should strive to develop
some centres of excellence within
itself through a concentration of
1resources, both humap and material,
and raise them ultimately to the
ftatus oI centres o advanced studies.
In addition, they have rightly recom-
mended that the University Grants
(Commission will have to strive, where
the necessary potential is available, to
create centires of advanced studies in
related disciplines which strengthen
and support one another. This radical
improvement, I agree with the Mem-
bers, in the quality of our system of
higher education is the very fountair
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head of regeneration and improvement
of the educational system as a whole.

All these five basic issues relate to
two aspects of educational reconstruc-
tion, firstly, the transformation of the
educational system to suit the life,
needs and agpirations of the people
and secondly, to continually raising
of educational standards., This does
not, however, imply any under-em-
phasis on expansion which must go
on side by side, We must liquidate
also adult illiteracy in a phased pro-
gramme and especially concentrate
on the age group 15 to 25.

Several of my sisters in this House
have emphasised the need to develop
free pre-primary education, to spread
education amongst the girls and to
promote the education of handicap-
ped children, 1 fully agree with
them, We have also to make special
efforts to ameliorate the social and
economic conditions of the Scheduled
Tribes and Scheduled Castes and to
spread education in their midst,

All these recommendations, as I
have said, and particularly these five
issues which the Education Commis-
sion have recommended and on which
the Committee of Members of Par-
liament has laid more stress, I think
the Government will have no hesita-
tion or chjection to accept.

Now, this is the broad outline of
the programme of educational recons-
truction which the Government also
have in view. And the Government
is convinced that such a programme
can only be put on the ground if a
national policy on education is for-
mulated and implemented vigorously
over a fairly long period of time. The
past history of this practice was ably
summed up by Shri Ganga Basu, I
shall, therefore, not repeat it. But I
shall briefly describe for the informa-
tion of the hon. Members the proce-
dure which the Government propose
to adopt for the issue of such a reso-
lution on education,
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The report of the Education Com-
mission obviously provides the basis
for its preparation, and after duly
examining its main recommendations,
as 1 have enunciated, the Committee
of Members of Parliament on Educa-
tion has prepared a draft statement
which we have also discussed here.
We have already sent the statement
to the State Governments for their
suggestions and I shall be discussing
it with all the State Education Minis-
ters whom I am meeting informally
on the 21st of this month.
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The problem will also be examined
in the next session of the Central
Advisory Board of Education which
will be held at Delhi on the 22nd
and the 23rd instant, and in the Con-
ference of Vice-Chancellors who are
also meeting shortly, Now that the
statement has been made public, we
also expect that it will be discussed
at length in the press by teacher’s
organisations and by all members of
the public interested in education.
Above all, the discussions in both
Houses of Parliament and the valuable
suggestions made by the hon, Mem-
bers will be of immense yse to us in
formulating the decision of the Gov-
ernment. I hope it will be possible
for the Government to issue its reso-
lution on the national policy on educa-
tion before the end of the year.

Madam, several hon, Members have
laid emphasis on implementation, I
fully agree with them that mere for-
mation of a national policy on
education, however important, will
not serve the purpose if it remains
unimplemented. The Education Com-
mission has pointed out—and 1 agree—
that there is a wide and distressing
gulf between thought and activity.
Madam, in ancient days we had deve-
loped a philosophy which could last
us till the end of the world, Unfor-
tunately, in the post independence
period we have developed plans and
programmes which will last us for a
century or even more, And in many
places we really cut a very poor
figure when it comes to implementa-
tion,
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I do not like to talk and, as
have seen, I cannot talk well. But I
have been trained as an Engineer
who believes in doing things. To me,
therefore, the message of our recent
educational history is very clear, I can
write it in three words, implement,
implement and implement. And to
this process I seek your best wishes
and blessings so that, we can imple-
ment the recommendations which the
Government will accept. Thank you.
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THE DEPUTY CHAIRMAN: Any
answer?

DR. TRIGUNA SEN: No, Madam.

SHRIMATI C. AMMANNA RAJA
(Andhra Pradesh): Madam, I want to
put a question.

THE DEPUTY CHAIRMAN: 11 do
not think we should prolong the
discussion. Anyway, you can ask
your question. But be very brief.

SHRIMATI C. AMMANNA RAJA:
You know, Madam, I never ask
questions. The question is suppose
after the finalisation of the Central
policy on education, if any States
are against it, what is the remedy
with the Centre? It has been happen-
ing in the past. I want to know
what we will do.

DR. TRIGUNA SEN: Madam, as I
explained, I expect all co-operation
from the State Government and I
have and I will always try for that.

THE DEPUTY CHAIRMAN: Any-

you

one else? Then next item on the
Order Paper. The Tea (Amendment)
Bill, 1967. Mr. Dinesh Singh please
move.
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THE TEA (AMENDMENT) BILL,
1967

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
M, SHAFI QURESHI): Madam, I
beg to move:

“That the Bill further to amend
the Tea Act, 1953, as passed by the
Lok Sabha, be taken inte consi-
deration,”

Madam, the Tea Board was set up
under the Tea Act, 1953. The repre-
sentatives of the Governments of the
principal tea-growing States and of
different facets of the tea indusiry in
India constitute the Board, which has
also the privilege of having Members
of Parliament as its members.

Apart from promoting co-operative
efforts among the small growers and
manufacturers of tea and assisting
and encouraging scientific and tech-
nological research connected with tea,
the Tea Board renders technical ad-
vice whenever it is sought for im-
proving the quality and quantity of
tea produced in the country. A sum
of about Rs. 11 lakhs was contributed
by the Tea Board for research on
tea during 1966-67. It collects and
publishes statistics in regard to pro-
duction, marketing and export of tea.
It renders assistance to the industry
for purpose of increasing production,
both qualitative and quantitative, and
by advancing long-term loans to
enable the plantations to undertake
extensions and replantings. If also
supplies machinery and equipment
required for processing the teg on a
hire-purchase basis. Loans are given
for financing irrigation projects and
for procurement of irrigation equip-
ment. In the field of labour welfare,
the Tea Board contributes substan-
tial sumg (about Rs. 10 lakhs in
1966-67) for providing amenities {o
the workers in the tea gardens.

The importance of tea in India’s
economy les mostly in its exports
and the foreign exchange realised



